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(5) 30th Report (10th Lok Sabha) on
Union Excise Duties-Price Lists.

(6) 36th Report (10th Lok Sabha) on
Refunds of Central Excise Duties.

(7) 73rd Report (10th Lok Sabha) on
Family Welfare Programme.

(8) 80th Report (10th Lok Sabha) on
Union Excise Duties-Non Vacation of
Stay Orders from the Court.

(9) 94th Report (10th Lok Sabha) on
Disinvestment of Government
shareholding in selected Public Sector
Enterprises during 1991-92.

(10) 119th Report (10th Lok Sabha) on
Drawback of Duties-Fraudelent
Drawback.

THE DEPUTY CHAIRMAN: Now, this
matter in regard to the Women's Bill—where
Mrs. Jayanthi Natarajan and others want the
hon. Minister of Parliamentary Affairs to
come was raised in the morning, just at the
start of the Question Hour. I will call the
Parliamentary Affairs Minister and get the
whole thing cleared. Then we will come back
to the House and let you know what the
position is. There is still one week left for the
Session to end. We will find out from the
Government.

SHRIMATI MARGARET ALVA
(Karnataka): Madam, we have been refused
time this week in the Business Advisory
Committee.

THE DEPUTY CHAIRMAN: We will be
going to the Business Advisory Committee.
We will discuss this matter. It is not only a
question of the Bill being introduced. There
are other questions also which have to be
taken into account. There are certain
recommendations made by the Joint
Parliamentary Committee which considered
this Bill. There are certain recommendations.
They have to go to the Cabinet. There is very
little time. They should immediately go to the
Cabinet and come back. These two-three
things are there.

Now, the Home Minister wants to say a
few things. Mr. Home Minister, Prof. Soz and
Mr. Salim want to make their submissions on
the same matter. I think it will be better if
they raise it first and then you react to it.

THE MINISTER OF HOME AFFAIRS

(SHRI INDRAIJIT GUPTA: Will that be
better?
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THE DEPUTY CHAIRMAN: I think so It
is about the Amamath Yatra tragedy: the
same thing. They have taken permission.

RE. AMARNATH YATRA TRAGEDY

PROF. SAIFUDDIN SOZ (Jammu and
Kashmir): Madam, with your permission, I
rise to express my deepest anguish over the
tragedy that occurred on 21 st August this
year en route Amamath in which many yatris
lost their lives Becuase I was not here at that
time, I could not..
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PROF. SAIFUDDIN SOZ: Sorry, it was
not
on.

Since I was not here at that time, I could
not join you to express my deepest anguish
over the tragedy that occurred in August en
route to Amarnath. For this expression the
occasion today is that the Home Ministry had
constituted a committee—the Dr. Nitish
Sengupta Committee-to look into all aspects
of the tragedy. That Committee's report has
been received by the hon. Home Minister, but
something has happened meanwhile and it is
nothing new to his Ministry—it happens with
all the Ministries. It happened earlier also: |
saw it for more than 15 years that even before
the reports come to Parliament, they are
leaked out. I think, the Hindustan Times
carried, in two issues, a kind of synopsis of
this report. I would request the hon. Home
Minister to see, for future, that such reports
should come before both the Houses of
Parliament before they go to the press.

But the issue that 1 am raising, Madam, is
that so many things have been said by the Dr.
Nitish Sengupta Committee. I have seen this
report. It is very brief, and when it comes we
should discuss it. There are so many good
suggestions for future. It was a man-made
tragedy which could have been avoided. I am
not going into the aspect as to who should be
punished. There are some remarks about the
Governor, and I am not going into that aspect
also. I am coming to a positive aspect. But,
before that, I must say that so many people
joined the yatra because of coaxing by a
political party. I do not want to create an
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atmosphere of rancour here, but the yatris said
it at that time in Pahalgam and it is known to
this Committee.

SHRI TRILOKI NATH CHATURVEDI
(Uttar Pradesh): Madam, it is not fair to say
that people had participated in the yatra
because of a political party. ..(Interruptions)...

PROF. S AIFUDDIN SOZ: I have not
named the party. With a full sense of
responsibility I am saying this.
..(Interruptions)...

SHRITRILOKI NATH CHATURVEDI:
For thousands of years people have been going
for the Amarnath yatra. ..(Interruptions)...

PROF. SAIFUDDIN SOZ: Even before I
said something, you are rising on your feet. I
will not attribute any motive. This is not
something...
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PROF. SAIFUDDIN SOZ: I would crave
the indulgence of this august House to listen to
me very patiently. ..(Interruptions)... 1 would
crave the indulgence of the House to listen to
me very patiently. ..(Interruptions)...

THE DEPUTY CHAIRMAN: Let him
finish. If there is anything objectionable or
hurting anyone, I will take care of it. As long
as it is about good suggestions for the safety
and security of the yatris and how the number
of yatris has increased year after year, the
Government also has to make certain
arrangements considering the number of the
people. ..(Interruptions)...

PROF. SAIFUDDIN SOZ: And the report
is available here. We should discuss it.
...(Interruptions)...
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I will take care of anything which is
objectionable. If anybody says anything
objectionable, I will definitely take care of it.
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PROF. SAIFUDDIN SOZ: There is ample
evidence. In Pahalgam some of the yatris said
it—there is evidence—and there are FIRs in
the thanas. Some yatris had said that they paid
only one rupee for the whole trip because all
the funding was provided by certain outfits. I
am not going into that question also.
...(Interruptions)... But 1 am saying this for
future. So we should not create a situation...

...(Interruptions)...
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PROF. SAIFUDDIN SOZ: They have no
reason to rise on their feet before I finish.
...(Interruptions)... Before 1 finish you should
not rise on your feet. ...(Interruptions)... They
have no reason to rise on their feet.
...(Interruptions)... 1 have not finished.
...(Interruptions)... 1 am commenting on the
Dr. Nitish Sengupta Committee report. So
many people were sent...
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PROF. SAIFUDDIN SOZ: Whether they
want ...(Interruptions)... You cannot join issue
before 1 finish. ...(Interruptions)... Madam
...(Interruptions)...
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SHRI DIPANKAR MUKHERIJEE (West
Bengal): Their interruptions are not fair.

PROF. SAIFUDDIN SOZ: Madam, I am
going to speak on a very important aspect. I
request the hon. Home Minister kindly to yield
to me becuase I have not finished.

THE MINISTER OF HOME AFFAIRS
(SHRI INDRAIJIT GUPTA): Madam, with due
respect, I thing, it would be more appropriate
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of Prof SOz or any other Member to
comment on the reported comments of the
inquiry committee ... {Interruptions)

PROF. SAIFUDDIN SOZ: Certainly. ! am
Joing that

THE DEPUTY CHAIRMAN One second

SHRI INDRAJIT GUPTA: Now let him
finish the announcement that he wanted to
make

PROF SAIFUDDIN SOZ: I will do that

THE DEPUTY CHAIRMAN: Just one
second The Home Minister is speaking.

SHRI INDRAJIT GUPTA. The report u
now in the process of being translated into
Hindi. As soon as that is completed, it will be
laid on the tables of both the Houses early
nex; week A full-fledged discussion can take
place on it after that rather than commenting
now on what may be only leakages and so on.

THE DEPUTY CHAIRMAN: I agree

Prof Soz, 1 think, the Home Minister's
suggestion is very good. ..(Interruptions)

Just one second, just one second.

Mr. Salim also wanted to say something
because he had visited that place at that time.
This permission has been granted. You come
from Kashmir. You were not there when this
very sad thing happened to the yatris over
there, the first time perhpas in such a great
magnitude. So, we were all very concerned
about it. We discussed it on the Floor of the
House in great detail, and at the end we
insisted that the Home Ministry should have a
committee. The Members insisted on it, and
he did so He visited that place, and all that
happened.

Now the report has come It is before the
Home Minister. He has said, "It is going to be
translated in Hindi also" When it is laid on the
Table of the, House, 1 would be only too
happy to have a discussion on the Floor of the
House The question of acceptance by the
Government of the suggestions made by the
Committee is there. Members can make their
suggestions also from the floor of the House
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four suggestions would also be appreciated
because you come from that State, and you
know the situation over there. It is not for the
first time but it is for many years that yatris
have been going to all the religious places in
Jammu and Kashmir. I think, instead of
making
this a political issue.......

PROF. SAIFUDDIN SOZ: 1 am not going
into that.

THE DEPUTY CHAIRMAN: ...... let us
make it a human issue, a human tragedy It was
a human tragedy. We all feel sorry if it
happens to yatris of Amamath or to yatris at
the Nahan ka Mela or yatris of the Haj or
those anywhere else. Our sympathies are for
the people who die, for whatever reason they
may die whether they die of a man-made
calamity or a natural calamity.

I think, at that time we will discuss it, and
will appreciate your concern.

PROF. SAIFUDDIN SOZ: The Sen Gupta
Committee has paid a tribute to the Kashmiris
who came forward to offer relief and help
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PROF. SAIFUDDIN SOZ: I will just read
a samll paragraph because that aspect has not
been substantially highlighted here earlier. I
saw the proceedings.

aowyrafe: 3 W . (Aem)

PROF. SAIFUDDIN SOZ: Therefore, I
will read out a brief paragraph praising the role
of the Kashmiri villagers.

sft Aex e wAA w1 R Aty g
T W P W v ) T T v Y w@e
ot () sk W v kT
w8 ¥ o W o e W P W
#faom... (wrawm)

THE DEPUTY CHAIRMAN: I carmot
allow a discussion on a report which is not in
the possession of the House.
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commitment to secularism and humarism.
The whole House shauld rise to pay a
tributure of the people of Kashmir
(interrnupions) Why don't you rise to the
occasion?

SHRI TRILOKI NATH CHATURVEDI
Why should you not rise to the occasmn
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Soz Saheb, one second. (Interruptions)
Will everybody keep quiet, please? The report
it going to be placed on the Table of the
Houae.A few days back Mr. John fenandes
raised the issue on the floor of the House
saying that this Committee was constituted
after a demand for It was made in Parliament.
Report of any Committee which is constituted
to enquire into an incident of a similar kind or
any other kind should be laid on the Table of
the House so that the Mambers can know
what happened there. It would help them to
suggest preemptive action the Government
can take infuture, I appreciate your concern as
a member from Jammu and Kashmir I
appreciate me work or the support the
Kashmiri people had given at that time, but let
she report come. It is an inquiry committee
report. When it is laid on the Table of the
House, we will discuss it This is for sure, but
let die report be placed on theTable the
House. This a matter of human tragedy for
whatever reasons it was caused. At that time
we will seriously consider all the points that
the Commiittee raised.
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At least I have said a good thing.

Not only during Amar Nath yatra but even
during Vaishnodevi yatra,—people belonging
to another community carry yatris to the
temple. They go there every time. There are
not two opinions about it.

PROF. SATFUDDIN SOZ: Let us
preserve the tradition of humanism.

RE: NEED FOR A CENTRAL
LEGISLATION FOR
AGRICULTURAL WORKERS
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